r AR . 1
ﬁ REGIONAL OFFICE, C\:%j Llf_lt !: F

%“‘l@ \J0%0 W ‘ | I.EI | m Environment

- s U.P. POLLUTION CONTROL BOARD
2l oot
SONBHADRA o
q3H HE=r— - feip—
Ref.No.: G0442/0.A. No. 451/2024 Date: 04.05.2024
To,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.

E-mail-judicial-ngt@gov.1in

Sub:- Submission of status report in pursuant to order dated 25.04.2024 passed by
Hon'ble NGT in the matter of Original Application No. 451/2024, Sampurna
Nand Vs Basant Kumar (Formerly known as Raj Associates Crusher Plant).

Sir,

In Compliance of Hon'ble NGT order dated 25.04.2024 in the matter of O.A. No.
451/2024, Sampurna Nand Vs Basart Kumar (Formerly known as Raj Associates
Crusher Plant), the status report is being filed herewith.

It is requested that the aforesaid information may be presented before the
Hon'ble Tribunal for kind consideration.

Encl.: As above.

Yours faithfully,

cZ

(U.K:DGupta)
Regional Officer

Sonbhadra.

Endt. No. & date as above.
Copy to:- |
1. District Magistrate, Mirzapur for kind information please.
9  Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information

and necessary action please.
4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,

Supreme Court of India, New Delhi-110001.

Regional Officer
Sonbhadra.
dglcAy : qEHH EAr 162, Ik NI (Frae gud) giee) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
Wﬂﬁ{-\rf‘fﬁh 7 5—231216 Robertsganj, Sonbhadra-231216
32— : rosonbhadra@uppch.in I-mail: rosonbhadra@uppceb.in
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Status Report in pursuant to order dated 25.04.2024 passed by

lonble NGT in the matter of OA No. 451/2024 Sampurna Nano

Versus M/s Raj Associates Crushers Plant & Ors.

1. UPPCB had issued Show-Cause Notice to the said Stone Crushers M/s Basant
Kumar formerly known as M/s Raj Associates, Sonpur, Mirzapur vide Letter
dated-12.01.2024, which had received to concerned Stone Crusher on dated
19.01.2024 (Annexure-1).

2. The presentation sent by the industry against show-cause notice was received
on dated-31.01.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-2).

3. UPPCB conducted field visit on dated 08.02.2024 to verify complying status of

previous CTO and observed that the following major air pollution control

measures have been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken
1. | Closed metal sheet enclosures at dust | Partially Installed
As per inspection report dated
emitting points. 08.02.2024, UPPCB issued
2, Covering of all conveyor belts. Yes closure order on dated
3. Telescopic discharge chute or Canvas NO 19.02.2024 after confirmation
cloth / plastic drum of show-cause notice.
4. Wind breaking wall around the premises. Yes UPPCB has imposed the
B Water sprinklers at emitting point and NO environmental compensation
wind breaking wall. on the said stone crusher for
6. Smog gun and Rain Gun as dust NO past violation and defaulting
suppression mechanism. days, which amount has not
7. Height of exhaust pipe of DG Set. NO deposited by the industry.
4. Detail Inspection report dated-08.02.2024 is attached herewith (Annexure-3).
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5. The presentation sent by the industry against closure order was received on
dated-08.04.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-4).

6. UPPCB conducted field visit on dated 15.04.2024 to verify complying status of
previous CTO and observed that the following major air pollution control

measures have been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken
1. Closed metal sheet enclosures at dust Yes
As per inspection report dated
emitting points. 15.04.2024, recommendation
2 Covering of all conveyor belts. Yes to revoke the closure order
3. | Telescopic discharge chute or Canvas Yes dated-19.02.2024 sent to head
cloth / plastic drum quarter, Lucknow. It is under
4. Wind breaking wall around the premises. Yes consideration as per records.
5. Water sprinklers at emitting point and Yes UPPCB has imposed the
wind breaking wall. environmental compensation
6. Smog gun and Rain Gun as dust Yes on the said stone crusher for
suppression mechanism. past violation and defaulting
7. Height of exhaust pipe of DG Set. Yes days, which amount has not
deposited by the industry.

/. Detail Inspection report dated-15.04.2024 is attached herewith (Annexure-5).

The above additional information is being filed for the kind perusal and

consideration of this Hon'ble Tribunal. N
Q@wi LT

\
Dated: 04.05.2024 (UK. Gupta)

Regional Officer
U.R.P.CB
Sonbhadra
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STONE CRUSHER 4 Sonpur(PNC Mod), Ahraura,
Chunar Road Mirzapur U. P.

*Je
Mob. : 8789050896, 821458714, 7909004564
GSTIN:09ATLPKA9791172Q E-Mail : kbasant879@gmail.com
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Industry has Closed metal sheet enclosures at dust emitting paints'i.e. the crushers including their
discharge points, screens, and the transfer points of belt conveyers.
. Industry has Arrangements of a door with opening and closing facility for cleaning and

maintenance and flexible covers at entrance and exit of the belt conveyors.

. Industry has All opening provided for ventilation in the enclosures covered by canvas bag-filter to
arrest the escaping dust.

4. Industry has Covering of all belt conveyers.

- 5. Industry has Silos with telescopic discharge chute for collecting, storing and delivering and truck loading
the product, for controlling 'stone dust' and the reject, 'fine dust'.

c 6. Industry has A minimum 12 ft high metal sheet barricading or boundary wall.

7. Industry has Dust suppression by scientifically designed water sprinkling system on raw
B material/products at the equipment’s and transfer points.

o

; _‘J&\‘mgustry has the metal roads inside the stone crusher premises with arrangement for regular cleaning
¥ inside the premises to avoid re-entrainment of settled dust. |

e ustry has Regular wetting of the ground through tanker mounted sprinklers/ smog guns within the
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(2)

11. Industry has the dust extraction system installed by the stone crushers at dust containment
enclosures to extract the accumulated dust fitted with adequate dust control system.

12. Industry has the arrangements to minimize the generation of dust emissions during loading,
unloading, handling and storage of raw material / products, waste or byproducts.

13. Industry has Arrangement of Covering while transportation and storage of final product / material.

14. Industry has the stretches of the main highways passing in the vicinity of the stone crushers area are
metalled

15. Industry has the approach and link roads in the stone crushers area are metalled.

16. Industry has Quarterly Ambient Air Monitoring through third party.

17. Industry has maintain logbook of consumed electricity for measurement of quantity of water
consumption.
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REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD,
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@)
ST IR & 6B 9N W G &1 90 R0 & §99 9/l 740, fog ™9 die &
e f&AT$—16.02.2018 & AU H HEAN Al & AHY ST IR H BRA ulccHl
faepfaa =T ardr T |

ST B I dic A a FEdfd e H ARG oal &1 AU ARAT IR §R]
I A8l @I T | 9 YR FEA Al BT AT ST §RT el fhar SH1 giRerterd
Il & |

ST &1 FRIeor g9 # SR gRT fiar mar on | afifa o e aR 9y gguor g
a3l Bl wifud fhy o1 Sem darfed &y S vd dgafd oal &1 Seoied fhd
S @ 2ATelld | SEUNT Bl a1y (FuuT Harer dorr 300 sifefaH, 1981 (Femaened) o
IRI-31T & A<d dle H&d, odTd d U G&IT—-H05682/C-2/NGT-67/SCN/24
fqeT—12.01.2024 ERT BRI FdRAT FfSH SR T A7 o7 |

SERT ® T die ¥ FHid SR §dRl AIfcd fdF$—12.01.2024 & HA H SN Bl
GSTR WISl 8o €, Sl HdNeidd Ydid Fel aidl & |

IR gRT IR dl Y die 9 i Fgdfd ey (Sial wd aryg) fesie—27.07.2022 4
JERITUT Al B AqUTAT AT UG &l & T & | AT Il BT Seod (d IIH @
AqTelld H Iad SAUNT DI I gl & WaH [Wo—160019/UPPCB/Sonebhadra(UPPCBRO)/
CTO/both/MIRZAPUR/2022 f&Hi®#—27.07.2022 ERT SRl WeAfd 3y &I Rdd =4
HIATTI b UH faAT$—08.02.2024 gRT fHaT ST T B |

{10 IS ERA AfTrHRu H fAaReENT 2Novo H&—521 /2022 FFUIF=< 99 3090 IS
Ud 3G & YHRUT H FENT HI FRIE0 qd § fqA1$h—19.06.2023, 29.06.2023 Td 01.07.2023 I
NToRaeId |fAfd gR1 fhar Tar 2| debd | e’ 9fifd @ Sweikd IR
[Gh—06.07.2023 & IATAR UM YIIW IY YouUl IA0 Fawid wifud fed {99
Fgiferd grar Tar| adearg Srerea afifa gRT SEnr &1 fARier faqie—28.12.2023,
f[QT—29.12.2023 Ud fa-ih—30.12.2023 dI fhar Ta1| doam § Sarexa |@ffa @
EXIERd AT faAi$—06.01.2024 & AR ITUNT HEAN Al BT Iedds DR FdT oI
OTIT AT | 3ad FHR0T H SN & IAGA P Bl g8 B IR DI AN Bl feq7d—23.

by

082023 Pl Wil fhal AT AT Sad & UTA SN & I BRI IR™ B 8
faHT—02.11.2023 B IST qIs NT AT o o T ofl, gD Ber@wy 72 a1 ol
AT H [T BT IS BRI g5 B Bl 2T YHI H AT & 9 IR oy
AR P SR RAT A6 —06.07.2023 4 3rErdd fARI&0T 16 —08.02.2024 T AT
218 TS dp &1 @A § F 72 AT &1 IEH B I BF Dl AT Bl Blehy AN
146 A1 &I @A™ B SWieex M@ H T fhar SHT ST & OO #710 I gRkd
3rferaxor, A5 feeell §RT 3f0T0 H0—200 /2014 THOHIO HEdl 91 I+ iTw gfvsar #
uIRd A & AITAT H Daid Jguu A=l 918 gRT 9N Feell f&91$—08.02.2019 &
ITAR & ATAR AN R SWieey @ eiq 146 fadi vq uwdierofim efagfa =
TR ARG fhar S S grm—

Environmental Compensation (EC) = Pollution Index (PI) x No. of days from which the non-compliance
has been observed (N) x Factor in Rupees (R) x Factor for scale of operation(S) x Location Factor (LF).

W $HHel: 3 /UR....
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(3)

Where,
PI=50 (Pollution Index=50 for orange category unit)

N =146 (No. of days from which the non-compliance has been observed)
R = 250 (R factor in Rupees)

S = 0.5 (Factor for scale of operation=0.5 as investment of unit is less than
Rs.50 Lac(0.5 for small scale unit)

LF=1.0 (Location Factor= 1.0 as population of Vill. Sonpur, Bhagautidei, Chakjata etc.,
Chunar, Mirzapur is below 10 lac. (LF i1s 1.0 for population less than 10 lac)

Therefore,

Environmental Compensation(EC) =PIENZERXSELF
=50x146x250x05x1.0
= Rs. 9,12,500/-(Rs. Nine Lacs twelve thousand
five hundred) only.

I SURIGT dfold dedi bl gfeTd I@d U Sk HafHd SRl HEH 90 HAR
g TH—ITS] QHIRIUSH (¥R WIT9e), TH—HIFYR, GATHI—HITad, Tedle—gANR, \rl"lqc:—‘ﬂ'{\ﬂlgi D
A%g 9y (Yguur farer qen 3o AfefgH, 1981 (FUTHNEE) & gRI—31T & A=<d die
G, T $ UF G—H05682/C-2/NGT-67/SCN/24 T&-1H—12.01.2024 ERT HRUT AR
A &1 gie fhd SH &l FXfd &I Sl 8| YUY SURIG TR ST IR 146 &1
[ShTeey Ay B W0 9,12,500.00 EFRIRT & YAV &fayfd ARRING fhd S & Fxifad @I

STl & |

e
(gowo =)
&A1 DRI
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From Dated-04.04.2024
BASANT KUMAR

M/s BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

ARAZI NO.144M1 , VILLAGE-SONPUR, PARGANA-BHA( YWA'T,

TEHSIL-CHUNAR, DISTRICT-MIRZAPUR(U.P.)

To,

The Regional Officer

U.P. Pollution Control Board,
House No. 162, Uttar Mohal,
Robertsganj, Sonbhadra-231216

Ref: Letter No.160019/UPPCB/Sonbhadra(UPPCBRO)/CTO/both/MIRZAPUR/2022 Dated-27.07.2022

Subject: Compliance of CTO Conditions for Stone Crushing Unit of M/s BASANT KUMAR (EX NAME- RAJ
ASSOCIATE CRUSHER PLANT), ARAZI NO.144MI, VILLAGE-SONPUR, PARGANA-BHAGWAT, TEHSIL-

CHUNAR District-Mirzapur (U.P.)

Dear Sir,
This is to inform you that our project has accorded Consent to Operate (Consent Order) for the

above-mentioned location, Letter No. 160019/UPPCB/Sonbhadra(UPPCBRO)/CTO/both/MIRZAPUR/
2022 Dated-27.07.2022. We are submitting the Point wise compliance of the stipulated General and

specific conditions mentioned in the CTO.
We assure that the compliance of the conditions given by you and will be strictly followed with the

progress of the project on letter & spirit.

Thanking you

Yours Sincercly,

ANT KUMAR

M/s BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT),

Copy to: |
1. The Registrar, Hon’ble National Green Tribunal, Copernicus, New Delhi.

(E mail-judicial ngt@gov.in).
J./ Chief Environmental Officer(C-2), U.P. Pollution Control Board, Lucknow.
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Project
Stone Crushing Unit

At
M/s BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

ARAZI NO.144MI, VILLAGE-SONPUR, PARGANA BHAGWAT, TEHSIL-CHUNAR, DISTRICT-
MIRZAPUR(U.P.)

COMPLIANCE REPORT

PROJECT PROPONENT

BASANT KUMAR
M/s BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

ARAZI NO.144MI, VILLAGE-SONPUR, PARGANA- BHAGWAT,
TEHSIL-CHUNAR, DISTRICT-MIRZAPUR(U.P.)
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STONE CRUSHING UNIT
Location: LAT-25.048500, LONG-82.002103
ARAZI NO. 144MI, VILLAGE-SONPUR
PARCANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report '
Validity Period: 27.07.2022 To 31.07.2026

CONDITIONS OF CONSENT(AIR)
1. This consent is valid only for the approved production capacity of Stone

Gritts & Stone Dust-200 TPH
This consent is valid only for products and quantity mentioned above.

Industry shall obtain prior approved before making any modification in products
in product/process/fuel/plant machinery failing which consent would be deemed

| void. |
!
|

3(a). The maximum rate of emission of flue gas should not be more than the

emission norms for the stacks. |
3(b). air Pollution Source Details. |

Air Pollution Source Details - *

S.No. = Air Pollution Source | Type of Fuel | Stack No. ' Parameters Height

1. | PROCESSEMISSION | NA 00 Particualarte = Covering of all |
| Matter process
| emission |

sources and
' | | regular water
i | | sprinkling. |
> | D.C. SET-600 KVA. 01 | DEISEL - 01 Particualarte As per |

= =

3(c) The emissions by various stacks into the environment should be as per the norms of the Board.

Emission Quality Details ] |

|
l ( | ' NO. | | l Matter Standard

l S.No. | Stack No. | Parameter - Standard
1. | 00 Particualarte Matter " 600 MICROGRAM/CU.METER
2. | 01 | Particualarte Matter . As per Standard
4 ' Quantity of other Pollutnants should also be as per the norms T ~ Noted and Agreed
‘ | prescribed by the Board/MOEF & CC/or otherwise mandatory L S | |
| 5. T The equipment for air pollution control system and monitoring | Noted and Agreed

| ‘l as proposed by the industry and approved by the Board should
1| ' be installed in their premises itself.

e —— e ——

—— — ——— .

6. ; The modification or installation in the existing pollutmn control ~ Noted and Agreed
' equipments should be done only by prior approval of Board

L — i — ol . — e — o —

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

1 page-2
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‘ ~ S.No. _ ~ Conditons | compliance | |
|
|
|

(¥ Scanned with OKEN Scanner

(& Scanned with OKEN Scanner



B ———

— - e L WG | o e .

'

]
¥

- R

1571

STONE CRUSHING UNIT | }
Location: LAT 25.048500, LONG 82.002103 | ;
ARAZI NO. 144MI, VILLAGE-SONPUR |
PARGANA BHAGWAT, | :
Tehsil CHUANR, DISTRICT MIRZAPUR(U.P.) | |
CTO Compliance Report |
Validity Period: 27.07.2022 To 31.07.2026 ! ;
S.No. Conditions | Compliance |F
| 7 | The operation of air  pollution control  system and | Noted and Agreed |
| " maintenancebe done in such a way that the quantity of | |
pollutants should be in accordance with the standards | |
prescribed by the Board/MOEF & CCJor otherwise mandatory * — |
8. " Unit shold do provisions for fugitive emissions chimney/stack as Noted and Agreec |
per the norms of the Board/MOEF & CC/or otherwise mandatory. | 1 ‘
| 9. ' The unit should submit the stack emissions monitoring report | Noted and Agreec |
 within one month for issuance of consent order along with the | |
point wise compliancereport of the consent order. Further j
- quarterly monitoring report should be submitted. | 1,
|
I
Specific Conditions: ‘
|
5.No. | Conditions Compliance | i
: i.{hl.‘: congsent to operate 15 f]r.n‘:h-;i rto M/8 Nutedandhgrﬂud 1:
| " BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT), |
f for production ol stone Grits of ailrierent [‘
l wizaa @ 200 TPH using stone boulder asn raw

|rr-a‘-~r i1 at ARAZI NO.144 M1, VILLAGE-GSONPUR, H
! PARGANA-BHAGWAT, TEHSTL CHUNAR, DISTRIC ||
| MIRZAPUR, 231304 (U.P.) | !{
- ) I'I'lu- coordinate of the industry ia 25.048500N, Noted and Agreed |
| 82.00206 35 b ‘ |
3. T Industry shall comply the direction 1 898ued by | Complied i

| the Board vide {ts letter No. HIISH3//c= |
| 2/Vayu=514/272 dated 22,06,20272 and submit the | 1'!
| complilance report within 02 months, otherwlse | |
the closure order jgauad by the Board wilil | |
automatically be enforce alter 06 months Lol I :
referred date Ol S ITE Jest Ly wit houl any | |
information. i .
4. is per Halance sheel submitted with ‘ Noted and Agreud
application form the Total Project cost ol | |
the Unit 13 between 0l Crore to 10 rori | ‘
Industry has Submitted Consent jee Of RS, l-
| 100000.00 via Online mode, which seems valld |
 for th consent upto 31.07,2076 | .
5. " Indust ry shall obtain prior approval betore Noted and Agreed | ;I
Mmaklndqg any modilication 1 N | |
[rf-'i‘.‘"f,’-f’r'l'?-:- fuel/plant by machinery, !_
f3ilinag which consent shall be deemed void | |
6. | The Industry shall comply with any other | Noted and Agreed 1
rondl bt 1ot latd down or direct |orn: 1 s sued {
j JLen "‘Oirie I-',' t hee Board under the provisions ’
f the ALr & Water Ac! |
Project Proponent: BASANT KUMAR (EX NAME RAJ ASSOCIATE CRUSHER PLANT) : |
page 3
|
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STONE CRUSHING UNIT

Location: LAT-25.048500, L ONG- 82.002103
ARAZI NO. 144MI, VILLAGE-SONPUR

PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT MIRZAPUR(U.P.)

Validity Period: 27.07.2022 To 31.07.2026 |

e —————————

CTO Compliance Report

control measures as mentioned below:

1. Closed metal

emitting point's 1i.e. the

sheet enclosures at dust
crushers

including thelir discharge points,
screens, and the transfer points of
belt conveyors, with arrangements of a
door with opening and closing facility
for cleaning and maintenance and
flexible covers at entrance and exit of

the belt conveyors
2. All openings provided for ventilation
in the enclosures shall be covered Dby

canvas bag filter to arrest the

escaping dust

3. All belt conveyors shall be covered by
the industry

4. Dust conveyer shall be equipped with
telescoplc discharge chute for
collecting, storing and
delivering/truck-loading O f t he
product, Stone dust and any ot her fine
aust.

L A minimum 12 teel high metal sheet
barricading/boundary wall as wind
braking wall shall be provided by the

stone crusher

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

| The industry shall ensure to discharge Noted and Complied
el luent geriel at ed L rom domest 1Lc sources |
t hrouah septic tank and soak pilt. _ 4
8. | The unit mus comply t he directions/ Noted and Agreed |
Guidel ines 1 ssued [ rom L 1me Lo Fime |
Central Pollution Control Board, J. ¥, '
Pollution Control Board, Hon'ble Oversight
| Committee, Hon'ble High COUrE; Hon'ble
National Green Tribunal and Hon'ble Supreme
Court of India - Y R P I —— |
9. | The industry shall install separate energy Noted and Complied |
meter at bore well for measuring electric |
consumption in bore well __‘ ‘
1{j_ ‘| II“tEilJH—T—'-I’“?- shall install 04 Nos. stationary Noted and Complied | |
Anti Smog Guns at each corner of crusher area | |
and 01 Nos. mobile Anti Smog Gun for dust } ‘
suppression in the premises as well as | |
approach road to Suppress the dust generated i
from crushing, loading/unloading of product
and movements of the vehicles as an extra |
auxiliary arrangement
_1'1._““"]‘Fh_i'-:_% Consent of the industry 1s automatically Noted and Agreed ‘
considered abrogated after receiving public l
grievances against the industry and
confirmation of the_{:amplaint. |
12. | The industry shall install air pollution Noted and Agreed %

%&4«-‘4 ]C,M
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l STONE CRUSHING UNIT l
Location: LAT-25.048500, LONG-82.002103 ‘

ARAZI NO. 144MI, VILLAGE-SONPUR

PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

| CTO Compliance Report
% - Validity Period: 27.07.2022 To 31.07.2026
_S.No. |

e Kooetlow. | SIWpines
6. Dust suppression by scientifically Noted and Agreed
designed water sprinkling system on raw
material/ products and transfer points
shall be adopted as an auxiliary air |
pollution control measure.
7. Green belt along the boundary wall shall
| be developed by stone crusher in at least
three layers
8. Metallic road shall be installed 1inside
| | the premises with Regular wetting of the
ground within the factory premises.

e

= e

13.

| ’ Helmets, Gumboots, Goggles, and Masks etc. tO
| the workers for their safety. |
The suspended particulate matter (SPM) between Noted and complied \
3 to 10 meters from any process equipment of 1
Stone Crusher unit shall not exceed 480 g/Nm3. }
15. Industry shall install closed bag/cloth Noted and complied |
enclosures at both crushers including their
discharge points and the transfer points of
belt conveyors with arrangements of a door with
opening and closing facility for cleaning and
maintenance within 15 days. ,
16. For green belt at least 8 feet height plants Noted and complied !
should be planted which shall be properly | |
protected as proper irrigation and manuring
arrangements shall be made. For the development

of the green belt the guidelines 1issued vide |
Board office order no. H10405/220/2018/02 Dt.
16-02-2018 shall be complied. Green belt along |
the boundary wall shall be developed by stone |

crusher.
| Industry shall comply the all conditions Noted and complied

17.
mentioned in previous CTE/CTO's issued by the

14.

i !
Industry shall provide sufficient no. of Noted and Complied

Board.

48. Industry— shall abstract Ground Water with the Nnt]adandcamﬁiéd |
i valid permission (NOC) of the competent
| __Rgfggfity/QﬂwA or any other concerned authority Bl | N

40. | The industry shall strictly comply the Noted and agreed

directions/guidelines/Environmental norms as
prescribed by State Board for CPAs and SPAs
vide office memorandum no. H 48273/Cl/vb NGT83/ |

2020, Dated 27.02.2020. | IR .

i —

This consent is valid for discharge of domestic Noted and Complied
effluent in Septic Tank/Soak Pk [ T ———

—— ————

—t
2

e

= ——— e — — S =

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)
page-5
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| STONE CRUSHING UNIT
Location: LAT-25.048500, LONG-82.002103

ARAZI NO. 144MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-M IRZAPUR(U.P.)

CTO Compliance Report
Validity Period: 27.07.2022 To 31.07.2026

 S.No. | Conditions | Compliance |
2. 11, W 1s found that the industry is not Noted and agreed 1'
complying with stipulated conditions or any |
further direction/instruction issued by the
1 Board, legal action shall be initiated against
| the applicant. The Board reserves the right to |
| revoke/add/modify any stipulated <condition | |
| issued along with CCA. S | - |
23 ' Industry shall maintain D.G. Set Stack height Noted and Complied |
| | as per Board Norms & and in Enclosure or
h | Canopy.
I 23 The person authorized shall not rent, lend, Noted ;a_n_d_a_g_rée_d =
j sell, transfer or otherwlise transport the
l hazardous waste without obtaining prior |
| | permission of the Board ]
E 24. | Industry shall comply the all conditions Noted and agreed l
| mentioned in previous CTE/CTO's issued by the |
| | Board. - | |
| 25, Industry shall abstract ground water with the Noted and agreed |
| valid permission (NOC) of the competent |
| Authority. |
26. The industry shall strictly comply the Noted and agreed | I
directions/guidelines/Environmental Nnorms as |
prescribed by State Board for CPAs and SPAs |
vide office memorandum no. H | |
48273/C1/NGT83/2020, Dated 27.02.2020 |
28. It is found that the industry is not complying Noted and agreed
with stipulated conditions or any further

direction/instruction 1ssued by the Board,
legal action shall be 1initiated against the
applicant.

| 29. The Board reserves the right to revoke/ Noted and agreed
l add/modify any stipulated condition 1issued
I

w

along with CCA

30. Industry shall maintain D.G. Set Stack height Noted and agreed |
as per Board Norms & and in Enclosure. =
31. The person authorized shall not rent, lend, Noted and agreed 1|
sell, transfer or otherwise transport the |
hazardous waste without obtaining prior |

permission of the Board _ |
Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)
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General Conditions:-

STONE CRUSHING UNIT

Location: LAT-25.048500, LONG-82.002103
ARAZI NO. 144MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report

Validity Period: 27.07.2022 To 31.07.2026

Conditions

T}u apqnl1L-ﬂﬁt shall get arkilyéta the aﬂu]lF?; of
|Pft]uent/Pmlaalons/hayardnua wastes at least
lonce in a three month fom the laboratory

recognized by the MoEF and shall report to the

| UPPCB.

Compliance
Noted and agreed

The applicant shall however, not without the

' prior consent off the Board bring into use any

new or altered outlet for the discharge of
effluent or gases emission or sewage waste from
the unit.

Noted and Enmpiiec_j_.

|
- —— ‘

| The applicant shall strictly comply with

conditions of this CCA and submit compliance
report of stipulated conditions within 30 days
of receipt of this CCA. If, at any point of
time, it 1is found that the industry 1s not
complying with stipulated conditions or any
further direction/instruction 1issued by the
Board, legal action shall be initiated against

the applicant.

Noted and complied.

The applicant shall maintain good  house
keeping. All valves/pipes/sewer/drains etc.

must be leak-proof

Noted and _ﬁﬁmplied.

— )

The industry shall provide uninterrupted entry
to the STPs/ETPs inlet and outlet points, Air
Pollution Control equipment and stack for
smooth sampling/monitoring of efficiency of
pollution control measures

Noted and complied.

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

STONE CRUSHING UNIT
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Location: LAT-25.048500, LONG-82.002103
ARAZI NO. 144Ml, VILLAGE-SONPUR

PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

P

|

| The jndlisﬁtry shall _pruvjdrr

{
|

e ——————

Validity Period: 27.07.2022 T0 31.07.2026

Conditions 2B e Bl
Inspection Book at
the t ime of inspection to the Board's

officials.

“to any accident or other
unforeseen act or event, such emission 0OCCUIS
apprehended to occurl in excess of
standards laid down, such information shall be
reported to the Board's offices and all other
concerned offices. In case of failure of
pollution control equipment, the production
process connected to it shall be stopped with

immediate effect

Whenever due

or 1S

CTO Compliance Report

- =

Compliance

 Noted and agreed il

" Noted and complied.

—

te in a manner SO that

The industry shall opera
hrough designated

all emissions be emitted ¢t
chimney/stack only.

Noted and complied

In case of any damage tO the agriculture

productivity, human habitation etc. by the
operation of 1industry, it shall be imperative
to stop production in the industry with

immediate effect and such information shall be
reported to Board's of fices. The industry shall
be 1liable to pay compensation also in such
cases as decided by the Competent Authority

Noted and complied

10.

The applicant shall apply before the 60 days of
expiry of CCA or any change in production
types/ production capacity/manufacturing
process/capacity enhancement etc. or any change
in effluent discharge point or emission point

Noted and complied

1.

The Board reserves the right to revoke/ add/
modify any stipulated condition issued along

with CCA, as may be necessary.

Noted and complied )

12.

The person authorized shall not rent, lend,
sell, transfer or otherwise transport the
hazardous waste without obtaining prior

Noted and complied

permission of the Board

13.

Any unauthorized change in personnel, equipment
as working condition as mentioned 1n the
application by the person authorized shall
constitute a breach of his authorization

Noted and complied

14.

It is the duty of the authorized person to take
prior permission of the Board to close down the

facility.

Noted and complied

e ———— = = —

15.

The authorization is valid for temparary
storage of Hazardous Waste within premises

only. )

Noted and Eompliéd

16.

The authorized agency shall ensure that on-line
data with regard to quantity and nature of
hazardous chemicals being used 1in the plant as
well as air emission and waste generated within
premises is displayed on Display Board of size
6x4 feet outside the main factory gate within

premises

Noted and coﬁi}alied

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)
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Location: LAT-25.048500, LONG-82.002103
ARAZI NO. 144MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

rf&Nn.

17.

8.

CTO Compliance Report
validity Period: 27.07.2022 To 31.07.2026

| Conditions Compliance

| It is duty of the author ized person to take Noted and agreed
prior permission of his Board to close and
cleanup the facility for treatment, sStorage and
iisposal of hazardous waste. |
The :a_ppl i cant sha ] ] ma ) ntain record of Noted and Agreed.
hazardous waste in Form-3 and shall submit
annual return in Form-4 on or before the 30th
day of June followling to the financial year tO
which that return relates LU L — .

19.

Before the haza rdous waste is stored or dumppd Noted
in the facility; applicant must conduct a
detailed physical and chemical analysis of

21.

Dried hazardous sludge from the process in the Noted
plant shall be stored 1in double lined HDPE pit
constructed with R.C.C. or such material which
does not react with the waste contained in 1it.

22.The storage area should be fenced properly
and Sign/NDtice Board indicating 1i;%Dangerig*
and :kHazardousi¢ shall Dbe displayed at
apprmprlate position both in Hindi and English

hazardous waste bample and report to the Board. Sl S ki

R e = =

22,

The industry shall store non-ferrous metal N/A
waste, used oil/spent oil waste in sealed drums
placed on impervious floor under covered shed.

Hazardous waste if required shall be sold only
to Registered Recyclers/Re-processors.

23.

In case of any transportation of hazardous N/A

waste, the details in Form-10 of the Hazardous
and Other Wastes Rules, 2016 shall be submitted

to the Board

24.

In no case any hazardous waste shall be R rﬁﬁéd
disposed off on land, in any drain, oOr into any
water stream. All spillage must also be safely
collected and stored

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)
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